*21.

Problem of Illegal Colonies

Sh. RAM KUMAR GAUTAM(Narnaund):

Will the Urban Local Bodies Minister be pleased to state
that:- Will the Urban Local Bodies Minister be pleased to
state the time by which the problem of illegal colonies in the

Municipal areas of State are likely to be resolved ?

Dr. Kamal Gupta, Urban Local Bodies Minister, Haryana

Sir,

The Department has received layout plans of about 2176
colonies from Town & Country Planning Department till date,
which also stand forwarded to respective municipalities for
taking further necessary action as per the Act & the norms.

The action to notify the colonies under the Act 2016 will be
taken after the receipt of resolution of concerned municipal
body and if the colony fulfils the laid down norms for

notification.
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